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(iii) duration of work specified
under the contract;
of cost of

(iv) original estimate
building under contract:

(v) the total payment made;

(vi) if the amount of (v) was
more than the original
amount filxed under the con-
tract, what were the reasons
for enhancement?

The Deputy Minister of Defence
(Sardar Majithia): (a) The total value
‘of buildings constructed in Hindustan
Aircraft Ltd.,, during the period
March, 1950 t{o 1st July 1954 is Rs.
58,00,000 approximately.

(b) As HAL is a private limited
company, Government do not keep in-
formation relating to the day to day
administration of the concern.

HINDUSTAN AIRCRAFT LIMITED

) 47. Shri V. P. Nayar: Will the Min-
ister of Defence be pleased to state:

(a) whether it 18 a fact that ther-
are cracks in the roofs and walls of
the buildings housing the Tool Room,
Radio Department and Engineering
Section of the Hindustan Aircraft
Limited; and

(b) when these buildings were com-
pleted and eccupied?

The Deputy Minister of Defence
(Sardar Mafithla): (a) and (b). As
HAL is a private limited company, Gov-
ernment do not keep detailed: infor-
mation relating to the day to day ai-
Ministration of the concern.
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The Parliamenfary Secretary to the
Minister of Edncation (Dr, M. M. Das):

The matter concerns the Government
of Madhya Pradesh
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EDUCATIONAL EXPANSION SCHEME

50. Shri Anirudha Sinha: Will the
Minister of Education be pleased to
state the number of socjal education
workers employed by the State Gov-
ernments upto the 31st July, 1954
under the educational expansion
scheme for relieving educated unem-
plovment?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M. Das):
The information has been called for
upto 31st March 1954 from the States
concerned and will be supplied later.

SURVEY OF INDIA DEPARTMENT

51. Shri Ram Dass: Will the Min-
ister of Natural Resources and Scien-
tific Research be pleased to state:

(a) whether it is a fact that the
Department of Survey of India has
been recently expandeq to implement
the Five Year Plan; and

(b) if so, in what manner the ex-_
pansion has taken place?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M. Das):
(a) and (b). A statement giving the
informatign required is laid on the
Table of the House. [See Appendix I,
annexure No. 3]

ENTERTAINMENT TAX

52 { Shri A. K. Gopalan:
‘Y Shri V. P. Nayar:

Will the Minister of ‘Finance be
pleased to state the rate of Enter-
tainment Tax on Circus Shows in
centrally .administered areas?

The Deputy Mindster of Finance
(Shri M. C. Shah): The rates of enter-
tainment tax on circus shows in Part

C States and Part D territory are
shown in the attached statement. [See

Appendix I, anriexure No. 38.]
SECONDARY EDUCATION COMMISSION

53 S Shri 8. N. Das:
‘' Shri Krishnacharya Joshi:
Will the Minister of Education be
pleased to state:
(a) the steps, if any, taken by the
.Central Government to give effect to





